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Re. Point of 
Privilege 

U.P.5.C. (EXEMPTION FROM CONSULTA-
nON) R~GULAnONS 

Sbrl L.N. Misbra: Sir, I beg to lay on 
Ihe Table a COpy of the Union Public 
Service Commission (Exemption from 
Consultation) Second Amendment Re-
gulations, 1965, published in Notifica-
tion No. G.S.R. 599, dated the 24th 
April, 1965, under clause (5) of Arti-
cle 320 of the Constitution together 
with an explanatory note. [placed 
i .. Librarv, Bee No LT-4391/651. 

lZ.IS bra. 

COMMT'ITEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

MINUTES 

Sbri KrisbnamOOrtby Rao (Shlmo-
ga): Sir, I beg to lay on the 
Table Minutes of the Fifty-fifth and 
Sixty-sixth sittings of the Commit-
tee On Private Members' Bills and 
Resolutions held durin, the currenl 
Session. 

]2.151 bra. 

COMMITTEE ON ABSENCE OF 
MEMBERS 

MINurm 

Sbrl KblU!lllkar (Khed): Sir, I beg 
~ lay on the Table Minutes of the 
Tw~lfth and Thirteenth sitttngs of 
the Committee On Absence of Mem-
ber. from the Sittings Of the HoUBe 
held during the current Session. 

]2.16 hrl!. 

MESSAGE FROM RAJYA SABRA 
Secretary: Sir, I have to report the 

following message received from the 
Secretary of Rajya Sabha: 

"In accordance with the provi-
sions ot sub-rule (6) of rule 188 
df the Rules of Procedure and 
Conduct <>1. Bum"""" in the Rajya 
Sabh'l, I am direoted to return 
herewIth the AppropriatiOn (No. 

2) Bill, 1965, which was passed 
by the Lok Sabha at its sitting 
held on the 1st May, 1965, and 
transmitted to the Rajya Sabha 
far its recommendations and to 
state that this House has no re-
eommendations to make to the 
Lok Sabha in regard to the said 
Bill." 
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